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(1 0] diwyarta Fosmun Wirs
M Faran Fachawn

W Samay Grnod

Mr Saromy Dasgupio

Li: Stewstans Cuerodu
M Satyan Mykherpes
M Rogsel Aroia

for the petitsones

Mr Froze Edulp
Mt M T Pushy
Mr Avnash Kankani
M Sudssan Lamba

tof the res pondents

A confaental report filed m a sealed envelope on behall of the (espondem
authorbes m court today, be kep! on recam

Heard toth sides

Hearnmyg s concluded

Let the matter be enlisted on March 18 2020 lor passing judgement

The respondenis are restraned by an order of iInunction from giving any efiect 1o

the impugned nobce daled February 14 2020 tll galivery of judgment in this writ palilion



it s made clear thal the munction orded s beng passed lon tha ends of |ustce
However |he merts of Ihe matter have nol been gore nto 1 ths stage while passing [he

wa] e o
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